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SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s).9084/2017
HINDUSTAN COCA-COLA BEVERAGES PVT.LTD. Appellant(s)
VERSUS
PURUSHOTTAM GAUR AND ANR. Respondent(s)
Date : 28-06-2019 This appeal was called on for hearing today.
CORAM
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE B.R. GAVAI
(VACATION BENCH)
For Appellant(s)
Mr. Rajiv Tyagi, AOR
Mr. Rohit Gupta, Adv.

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER

At the request of counsel for the appellant, list the appeal

after vacation.
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